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GLJVEHNMENT Df INDIA 

MINISTRY OF FINA,~C£(0EPARH1ENT LJF iiEVt:NUE) 
NEW DELHI, the 17th January, 1980. 

0 • • • • 

NOT IF ICAT ION 
1NCUML TAX 

.-¥No.3137(F.No.203/9/BO-ITA.II): It is hereby nutified for general 
information that the institutiolil mentioned below has been approved by 
the Indian Council of Medical Rearch, the prescribed authority for the 
~p!-Jrposes of clause (ii) of sub:l:section (1) of Section 35 of the Income-
-~-X Act, 1961

1 
read with Rule 6(ii) of the Income-tax Ruloas, 196~ 

Lrnder the category of 11 Scientific Research Association 11 in the fJ.eld of 
medical research, subject to tho follOlJing conditions:-

i) That the Research Centre will maintain a separate account 
of the sums received by it for scientific research in the 
field of medical research. 

ii) The the Research Centre will ffurnish annual returns of 
its scientific research activities to the council 
for each year by 31st May, each year at the latest 
in such form as may be laid down and intimated to 
them for this purpose. 

iai) l7hat the Research Centre will furnish a copy of the annual 
audited statement of accounts to thE council for each 
year by :51st May each year and in aodition soztd <'l cn.py of 
it to the c o nc e r ne d I nc o me-t ax Com m i s s i o ne .r • 
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BHAILAL A.f'IIN GLNi:I~AL HJSPITAL RE::£ARCH CENTREt BARODA. 

This notification is effective for a period of 3 years 
from 31~12.1979 to 30312.1982o 

Copy forwarded to:-

Sd/-
( J • P • SHARMA ) 

DIRECTuR TU THE GuVERNMENT UF INDIA 

1. All Commissioners of Income-tax(2 copies). 
2. Director of Inspection(Income-tax & Audit)/Investigation/R..S.&P, 

New Delhi. 
3. Directorate of O&r-1 Services (Income-tax), 1st Floor, Aiwan-e-Ghalib, 

Mata Sundri Lane? Now Delhi, 
, 4. Indian Council of Medical Research, A.nsari Nagar, A.iwan-e-G.halib, 
j Mata Sundri Lane, New Delhi. 

5. lihe Trustee, Bhailal Amin General Hospital Research Centre, Gorwa 
Road, Baroda-390003, with reference to his letter dated 25.9.79. 

6. ComptroLler & Auditor General of India,,(20 copies)o . 
7. Bulletin Section of D~L.(R.S-.&P), New Delhi(5 copies). 
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